O.A. N0.46/1995 (j§:>

02. 072002

Hon'ble M. C.S. CHadha e Al
Hon ’ble Mr. A{och Bha’tnagar e JM

Case taken up in the revised list, None for
the applicant. Shri G.R. Gupta holding brief of
Shri R.C., Joshi, Standing Counsel for the Government

nas been informed today that the respondents may
take necessary action to file counter affidavit

within 4 weeks. Applicant shall have two weeks

thereafter to file rejoinder. List on 21.8.2002.
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